SCHEDULE FOR THE INTERVIEWS FOR APPOINTMENT AS
NOTARIES IN RESPECT OF THE STATE OF MADHYA

PRADESH TO BE HELD FROM 25.09.2018 TO 26.09.2018 AT
BHOPAL

Date : 25t Sep 2018 (Tuesday)
(Sr. No. 1-65)
Time : 9:00 A.M.

Date : 25t Sep 2018 (Tuesday)
(Sr. No. 66-130)
Time : 2:00 P.M.

Date : 26th Sep 2018 (Wednesday)
(Sr. No. 131-195)
Time : 9:00 A.M.

Date : 26th Sep 2018 (Wednesday)
(Sr. No. 196-till last)
Time : 2:00 P.M.

Venue

CPWD Service Centre, GPRA Colony
Bharat Nagar, Near Shah Pura,
Bhopal, Madhya Pradesh~462039



BY SPEED POST

Sr.No. 1

F.No. N-11013/3918/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Mukesh Kumar Jain, Advocate
Sh. Lt.Sh.M.L Jain
Balaji Ward, Hatta, Dist. Damoh, M.P.-470775

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.04.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2

F.No.N-11013/3919/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Syed Faizan Husain, Advocate
Sh. Lt.Sh.Mugqrrab Husain
9, VIP Road, Khanugaon, Bhopal, M.P.-462001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 12.06.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 3

F.No. N-11013/3920/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Pushpraj Singh Baghel, Advocate
Sh. Brijendra Singh
Vill. Kanchanpur, P.O. Kothi, Distt. Satna,
M.P.485666

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 18.06.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 4

F.No. N-11013/3921/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Vijay Kumar Patel, Advocate
Sh. Tulsiram Patel
New Colony, Bhainsakhedi, Bairagarh, Bhopal-
462030, M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 31.05.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 5

F.No. N-11013/3922/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Anil Kumar Mishra, Advocate
Sh. Shiv Charan Mishra
New Colony, Bhainsakhedi, Bairagarh, Bhopal-
462030, M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 05.03.12/26.07.12 for appointment as
Notary, you are requested to present yourself before the Interview Board for an

interview at the date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 6

F.No. N-11013/3923/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Durga Prasad Pawar, Advocate
Sh. Ratan Lal Pawar
A-1/19, Old C.R.P. Bairagarh, Bhopal-462030,
M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.05.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 7

F.No.N-11013/3924/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Mohan Lal Patidar, Advocate
Sh. Banshi lal Ji Patidhar
Hospital Road, Ward No.6, Decken, Teh. Jawad,
Dist. Neemuch, M.P.-458224

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 14.09.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 8

F.No. N-11013/3925/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Mahesh Agrawal, Advocate
Sh. Om Prakash Agrawal
32, New Colony No.2, Tansen Road, Birla Nagar,
Gwalior-474004, M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 26.09.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 9

F.No. N-11013/3926/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Abdul Aslam Qureshi, Advocate
Sh. Abdul Razak Qureshi
Ward No.2, H.No.112, Katra Moh., Raghogarh,
Distt. Guna, M.P.-473226

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil/12.09.12 for appointment as
Notary, you are requested to present yourself before the Interview Board for an

interview at the date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 10

F.No. N-11013/3927/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Poonam Chander Harode, Advocate
Sh. Hari Kishan Harode
14, Bherugarh, Dewas, M.P.-455001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.02.12/07.11.12 for appointment as
Notary, you are requested to present yourself before the Interview Board for an

interview at the date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 11

F.No. N-11013/3928/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sandeep Saxena, Advocate
Sh. Lt.Sh.B.S.Saxena
Behind Co-Operative Bank, Nr. Jain Mandir
Santar, Mall Road, Morar, Gwalior, M.P.-474006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 12.10.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 12

F.No. N-11013/3929/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ramchandra Patel, Advocate
Sh. Rajendra Prasad Patel
27, Gopalpura Maxi Road, Ujjain, M.P.-456010

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 17.12.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 13

F.No. N-11013/3930/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Suraj Tiwari, Advocate
Sh. Yadu Nandan Tiwari
Ward No.2, H.No.SD-210, Sarni, Ghodadongri,
Betul-460447, M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 10.12.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 14

F.No.N-11013/3931/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. Manju Sharma, Advocate
Sh. J.R.Sharma
Kanawari Road, Ghoradongri Teh., Betul Distt.,
Madhya Pradesh~-460443

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil/20.12.12 for appointment as
Notary, you are requested to present yourself before the Interview Board for an

interview at the date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 15

F.No. N-11013/3932/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Govind Kushwaha, Advocate
Sh. Lt.Sh.Barelal Kushwaha
H.No.117, Bijli Colony, Anand Nagar, Railen
Road, Bhopal, M.P.-462021

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil/10.01.13 for appointment as
Notary, you are requested to present yourself before the Interview Board for an

interview at the date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 16

F.No. N-11013/3933/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Paraschand Bhandar, Advocate
Sh. Tarachand Bhandari
11, Jawahar Marg, Nagda Jn., Distt. Ujjain, M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 02.03.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 17

F.No. N-11013/3934/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Rajesh Tiwari, Advocate
Sh. Baijnath Tiwari
Adarsh Gandhi Gram Colony, Nagda Jn., Dist.
Ujjain, M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 02.03.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 18

F.No. N-11013/3935/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Rajkumar Thakur, Advocate
Sh. Kailash Chandra Thakur
246, Jawahar Marg, Gali No.1, Nagda Jn., Distt.
Ujjain, M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 02.03.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 19

F.No. N-11013/3936/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Purushottamdas Vyas, Advocate
Sh. Ranchor Das Vyas
239, Govind Colony Killa Road, Indore, M.P.-
452002

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.11.12 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 20

F.No. N-11013/3937/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Mohammad Iliyas Khan, Advocate
Sh. Lt.Sh.Mohd.Ibrahim
21/4, Ushaganj Chhawni, Indore, M.P.-452001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil/04.03.13 for appointment as
Notary, you are requested to present yourself before the Interview Board for an

interview at the date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 21

F.No. N-11013/3938/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ganesh Pandey, Advocate
Sh. Hari Krishna Pandey
Maruti Nagar Ramnagar Datia MP-475661

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.01.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 22

F.No. N-11013/3939/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Anand Mohan Choudhary, Advocate
Sh. 1t.Sh.Govind Prasad Choudhary
270, J.N. Choudhary Marg, Malviya Ward,
Jabalpur, M.P.-482002

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil/19.03.13 for appointment as
Notary, you are requested to present yourself before the Interview Board for an

interview at the date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 23

F.No. N-11013/3940/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Devendra Kumar Jain, Advocate
Sh. Lt.Sh.Prem Chand Jain
MIG/172-B, Indira Nagar, Mandideep Distt.,
Raisen-462046, M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.03.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 24

F.No.N-11013/3941/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sneh Kumar Mchra, Advocate
Sh. Ramanlal Ji Mehra
Vill. Sukheda, Teh. Piploda, Dist. Ratlam, M.P.~
457333

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.03.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 25

F.No. N-11013/3942/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Abhay Sharma, Advocate
Sh. Ramchandra Ji Sharma
10, Shanti Nagar, Harmala Road, Ratlam, M.P.-
457001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.04.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 26

F.No. N-11013/3943/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Satyapal Singh, Advocate
Sh. Tikaram Singh
H.No.71-K, Priyanka Nagar, Rajharsh Society,
Kolar Road, Bhopal-462042, M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 07.02.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 27

F.No. N-11013/3944/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Jankilal Mehra, Advocate
Sh. Chandmal Ji Mehra
Post Office Road, Sitamau, Distt. Mandsaur-
458990

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 20.05.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 28

F.No. N-11013/3945/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. Jayanti Yadav, Advocate
Sh. Teeka Ram Yadav
24,Church Road Ahir Mohalla Jahangirabad
Bhopal MP

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.04.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 29

F.No. N-11013/3946/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Mued Khan, Advocate
Sh. Lt.Ismail Khan
Plot No-401,Narmada Nagar Colony Adhartal
Jabalpur MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 11.06.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 30

F.No. N-11013/3947/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Makbool Khan, Advocate
Sh. Haji Mohd.yusuf Khan
254, Subashward,Raza Chowk Adhartal,Jabalpur
MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 10.06.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 31

F.No. N-11013/3948/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Umesh Kumar Chouresiya, Advocate
Sh. Gandalalji Chouresiy
L.I.G.237 Patel Nagar Colony Ankpat Marg Ujjain
M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 21.06.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 32

F.No. N-11013/3949/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Israel Khan Mansuri, Advocate
Sh. Ibrahim Khan Mansuri
H.No.8,Mansuri Mansion,Hira Mill Colony,Ujjain
M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.06.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 33

F.No. N-11013/3950/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. Rajni Joshi, Advocate
Sh. Krishan Kumar Joshi
52, Kothriwas, Ratalam M.P.-457001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil/20.07.13 for appointment as
Notary, you are requested to present yourself before the Interview Board for an

interview at the date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 34

F.No.N-11013/3951/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Hari Ram Patidar, Advocate
Sh. Motilalji Patidar
Pratap Nagar (In Front of Manglam Appartment)
Ratlam MP

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 01.07.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 35

F.No. N-11013/3952/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Anupam Dubey, Advocate
Sh. Jagdish Narayan Dubey
Ward No.12, Sadar Bazar Hoshangabad Distt.
Hoshangabad MP.461001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.07.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 36

F.No. N-11013/3953/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Rajendra Sharma, Advocate
Sh. Babu Lal Sharma
Avntidur Badodiya Bus Stand Tehsil Shujalpur
MP.465118

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 13.08.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 37

F.No. N-11013/3954/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sarafraz Ali Shah, Advocate
Sh. Mushtaq Ali Shah
102, Rapat Road Chawni Haora Distt. Ratlam
MP.457226

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil/01.08.13 for appointment as
Notary, you are requested to present yourself before the Interview Board for an

interview at the date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 38

F.No. N-11013/3955/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Uttam Samar, Advocate
Sh. L.N.Samar
H.No.37, Vinit Kunj,Akbarpur,Kolar Road,
Bhopal M.P.462042

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 00.06.13/27.07.13 for appointment as
Notary, you are requested to present yourself before the Interview Board for an

interview at the date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 39

F.No. N-11013/3956/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Vasudaven Iyer, Advocate
Sh. T.S.Padmanabhan
G-11/14 North T.T.Nagar Bhopal-M.P.462003

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.06.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 40

F.No. N-11013/3957/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Dr. Rajesh Kumar Jain, Advocate
Sh. Sh.Kanti Lal Jain
57/1, Rupank Khara Kuwa Ujjain Madhya
Pradesh-456006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 27.08.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 41

F.No. N-11013/3958/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Manish Tripathi, Advocate
Sh. Govind Narayan Tripathi
Bangow No.5 Aakriti Enclave G-1 Gulmohar E/8
Arera Colony Bhopal M.P.462039

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 20.07.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 42

F.No. N-11013/3959/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Geeta Thakur, Advocate
Sh. Babu Lal Thakur
New Bus Stand,Ward No-9, Bari,Tehsil-Bari
Dist.Raisen MP.464665

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 43

F.No. N-11013/3960/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Chandrashekhar Raghuwanshi, Advocate
Sh. Lt.Sh.Hameer Singh Raghuwanshi
H.No.32,W.No.12 Main Road  Udaipur
Dist.Raisen MP.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 44

F.No.N-11013/3961/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Pushpraj Singh, Advocate
Sh. Lt.Ram kumar Singh
Fazilganj Seva Road Umaria,Tehsil Badhavgarh
Distt.Umaria M.P.484661

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.09.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 45

F.No. N-11013/3962/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Anurag Verma, Advocate
Sh. Virender Kumar Verma
H.No.23, Fine Avenue Phase-III Nayapura Kolar
Road Bhopal MP-462042

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 02.12.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 46

F.No. N-11013/3963/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Taran Taran Dixit, Advocate
Sh. Lt.Sh.Dr.Mahendra Dixit
C/53, Rishi Nagar, Opp. Post Office Ujjain MP-
456010

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.10.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 47

F.No. N-11013/3964/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms.Kiran Mathur, Advocate
Sh. Lt.Sh.Babulal Khare
H.No.40, Balaji Parisar Akta nagar, Nanakheda
Road, Neelganga Chouraha, Ujjain MP-~

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.10.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 48

F.No. N-11013/3965/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Amit Kumar Gupta, Advocate
Sh. Prabhunarayan Gupta
81, Sadar Bazar Gandhwani Distt. Dhar MP-
454446

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 10.10.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 49

F.No. N-11013/3966/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Siddheshree Dale, Advocate
Sh. Lt.Sh.Premshankar Dale
Flat No.109, Above Nagar Nigam Shopping
Complex, Shakti Nagar A Sector Bhopal-462024

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.11.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 50

F.No. N-11013/3967/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sunir Ahmed Khan, Advocate
Sh. Lt.Sh.Ameer Mihammed Khan
5/12, (253) Ameer Manzil Peepal Chouraha
Karond Bhopal-462038

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.04.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 51

F.No. N-11013/3968/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Pawan Prakash Sharma, Advocate
Sh. Satya Narayan Sharma
19, Malpani Bhawan, Tallaya Gali, Ghora Nikkas
Bhopal MP=462001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 10.12.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 52

F.No. N-11013/3969/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sandeep Bhargava, Advocate
Sh. Mahendra Nath Bhargava
Mahavir Ward Multai, Distt. Betul MP~-46066 1

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 04.12.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 53

F.No. N-11013/3970/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Virendra Kumar Kherajani, Advocate
Sh. Lt.Sh.Maniram Kherajani
Rijhra Fatak, Bacchumul Mil ke Pass Datia
MP.475661

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.08.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 54

F.No.N-11013/3971/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Pramod Kumar Sharma, Advocate
Sh. Brijkishore Sharma
Vill-Chintaman Javasiya Tehsil & Distt. Ujjain
MP.456001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 23.12.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 55

F.No.N-11013/3972/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Mohammed Magqgsood Khan, Advocate
Sh. Lt.Abdul Aziz Khan
B/6, Anand Colony Ratlam M.P.-457001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 07.11.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 56

F.No. N-11013/3973/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Surendra Singh Raghuwanshi, Advocate
Sh. Ramesh Kumar Raghuwanshi
Ward No-1.N.H.12 Udaipura MP.-464770

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.01.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 57

F.No.N-11013/3974/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Jayesh Singh Rathore, Advocate
Sh. C.S.Rathore
991, Rathore Niwas, Chhoti Omti, Jabalpur MP-
482002

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.01.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 58

F.No.N-11013/3975/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Gopal Krishna Bajpai, Advocate
Sh. Salig Ram Bajpai
M.G.I. 12/2 Ajanta Complex Inderpuri Bhopal
MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 59

F.No.N-11013/3976/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Raghvender Singh, Advocate
Sh. Lt.Sh.Kamalbhan Singh
Vill-Post Aber Tehsil Thana Kotar Distt.Satna MP-
485226

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.08.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 60

F.No.N-11013/3977/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sangeeta Joshi, Advocate
Sh. Vikrant Joshi
6,Pandit Vihar Colony Gola Ka Mandir Gwalior
MP-674005

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 61

F.No.N-11013/3978/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Vijay Sirviyyan, Advocate
Sh. Lt.Sh. G.L.Sirviyya
[-22/16, North T.T.Nagar, Bhopal MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 10.02.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 62

F.No. N-11013/3979/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Motilal Kushwaha, Advocate
Sh. Lt.Sh.C.P.Kushwaha
H.No.1115, Kanchghar, Nai Basti, Post Kastuba
nagar Jabalpur MP~-482001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 20.02.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 63

F.No. N-11013/3980/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Rakesh Kumar Nema, Advocate
Sh. Bhagwan Das Nema
Ward No.11 Budhbara Bajar Silwani MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 64

F.No. N-11013/3981/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Goverdhan Singh Raghuwanshi, Advocate
Sh. Harisingh Raghuwanshi
Ward No-05, Pandit Pura Silwani Raisen MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 65

F.No. N-11013/3982/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Arjun Singh Rathore, Advocate
Sh. Bhim Singh Rathore
13, Tilak Nagar Dewas M.P.

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 03.03.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 66

F.No. N-11013/3983/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ved Prakash Adhaulia, Advocate
Sh. Brij Behari Lal Adhaulia
"Prabha -~ Brij", House No. D-34, Village Lamti
Gram Punchayat Andhua, Kachnar City, Post
Officer & Police Station Vijaya Nagar, tahsil &
Distt. Jabalpur M.P

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.04.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 67

F.No. N-11013/3984/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Vijay Kumar Ujjainey, Advocate
Sh. Babulal Ujjainey
41,A/S/4, Scheme No.78, Vijay Nagar Indore -
452010

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.01.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 68

F.No. N-11013/3985/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Prem Kumar Tiwari, Advocate
Sh. Nitayanand Tiwari
3706, Trimurti Nagar Aghori Baba Road,
Jabalpur M.P 482002

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 05.05.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 69

F.No. N-11013/3986/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Vinod Kumar Patwa, Advocate
Sh. Sukhdev Patwa
Vill- Behriachand Tehsil Kannoj Distt.Devas
M455332

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.05.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 70

F.No. N-11013/3987/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Laxman Singh Patel, Advocate
Sh. Lt.Sh. Ramsingh Patel
Village Talod post Talod (Todi) Tehsil & Distt.
Ujjain MP-~

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 06.05.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 71

F.No. N-11013/3988/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Shahid Ali Khan, Advocate
Sh. Abid Ali Khan
1, Chhawni Wilaytiyan Street No-02 Ward No-
17 Bhopal MP-462001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 72

F.No. N-11013/3989/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Shiv Dayal Prajapati, Advocate
Sh. S.L.Prajapati
H.No.1374, old CRP-A1, STN Road, Behind
Railway Parking Bairalary Bhopal MP-462030

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.05.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 73

F.No. N-11013/3990/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Arvind Murera, Advocate
Sh. Shree Nandlal Murera
06, Alaknanda MG Road, Sailana Distt.Ratlam
MP-457550

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 01.07.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 74

F.No.N-11013/3991/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Vishal Kodle, Advocate
Sh. S.L.Kodle
Ambekdar ~ Ward,  Multai, Tehsil-Multai
Distt.Betul MP-460661

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.07.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 75

F.No. N-11013/3992/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Dinesh kumar Tripathi, Advocate
Sh. Shiv Narayan Tripathi
A-2/1, Yashoda Vihar, Chunabhatti, Kolar Road
Bhopal MP-462016

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 17.07.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 76

F.No. N-11013/3993/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Devendra Kumar Sunel, Advocate
Sh. Rambux Bai Sunel
169, Durganagar fajalpura Ujjain MP

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 03.07.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 77

F.No. N-11013/3994/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Bhaya lal Mewada, Advocate
Sh. Ramchanran Mewada
Karamchari Colony Kalapipal, Post & Tehsil
Kalapipal Distt. Shajhapur MP-465337

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 03.02.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 78

F.No. N-11013/3995/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Veer Singh Sisodia, Advocate
Sh. Bhagirath Singh Sisodia
Saraswati nagar, Near Masjid Univercity Road,
Gwalior MP-474011

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.04.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 79

F.No. N-11013/3996/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Shyam Sunder Goyal, Advocate
Sh. Lt.SH.Shyamlal
Behind Collectrate Ganesh Pura Distt. Morena
MP-476001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.09.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 80

F.No. N-11013/3997/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ram Krishan Upadhyay, Advocate
Sh. Kalika Prasad Upadhyay
B-6, Mahesh Nagar, Po.Pk Puri, Thatipur Gwalior
MP-474011

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 14.10.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 81

F.No. N-11013/3998/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Rakesh Mahobia, Advocate
Sh. laxmi Prasad Mahobia
2988/1 New Kanchanpur Road,Adhartal
Jabalpur MP-482004

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.09.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 82

F.No. N-11013/3999/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Rekha Mahobia, Advocate
Sh. Laxmi Prasad Mahobia
2988/1 New Kanchanpur Road,Adhartal
Jabalpur MP-482004

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.10.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 83

F.No. N-11013/4000/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sanjay Gaykwad, Advocate
Sh. Laxman Rao Gaykwad
H.No.78, New Vikas Nagar New Palsiya, Near
Laxmi Memorial Hospital Indore MP-452001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.10.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 84

F.No. N-11013/4001/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Deepak Jaiswal, Advocate
Sh. Lt.Sh.Kailash Jaiswal
2018, Kailashpuri Bhageerathapura Indore MP-
452001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.10.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 85

F.No. N-11013/4002/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Amit Kaul, Advocate
Sh. Mahesh Kaul
54-B, Surya Palace, Kabit Kheri Indore MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 86

F.No. N-11013/4003/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Rani Kale, Advocate
Sh. Dharmendra Kale
Flat No.304, 3rd Floor, Neha Apartment, Lalbagh
Road, Collector Square, Indore MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 87

F.No. N-11013/4004/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sharda Panjare, Advocate
Sh. Kanhaiyalalji Sharma
1/2, Moti Tabela, Behind Of Collector Office,
Near By Registrar Office, Indore MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,
time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 88

F.No. N-11013/4005/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Devendra Singh Yadav, Advocate
Sh. Jagannath Singh
25, Friends Colony Near Punjab Colony Jaswadi
Road, Khandwa MP-450001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 01.10.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 89

F.No. N-11013/4006/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Abraham Joseph, Advocate
Sh. M.J.Joseph
5-Riviera Towne Near Manjit Bhopal MP-
462003

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.09.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 90

F.No. N-11013/4007/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Rajendra Kumar Saxena, Advocate
Sh. Girish Babu Saxena
156/1 Ankpath Marg Ahead Of Vijaya Hanuman
Temple Ujjain MP-456006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 91

F.No. N-11013/4008/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Akhilesh Jain, Advocate
Sh. Babulal Ji Jain
A-32, Nanesh Nagar Mandasur MP-458001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 03.11.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 92

F.No. N-11013/4009/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Arun Jat, Advocate
Sh. Rameshwar Jat
25, Jawahar Marg Kannod Distt.Dewas MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.10.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 93

F.No.N-11013/4010/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Arun Jaiswal, Advocate
Sh. Manakchand Jaiswal
Chapda, Tehsil Bagali Dist. Dewas MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 18.09.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 94

F.No.N-11013/4011/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Kavita Soni, Advocate
Sh. Manohar Lal Soni
17/2 Rajendra Marg, Behind Higher Sec.School
Sonkatch Distt.Dewas MP-455118

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 08.09.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 95

F.No.N-11013/4012/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Hemant Singh Kushwah, Advocate
Sh. Ramswarup Singh kushwah
L.I1.G.522, Mayurvan Colony (New Housing
Board Colony) A.B.Road Morena Distt. Morema
M.P

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 26.08.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 96

F.No.N-11013/4013/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Tushar Mahajan, Advocate
Sh. Vasantrao Mahajan
Sindhi Basti Katni Camp Near Chhoti
Dharmashala Burhanpur MP-450331

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 20.09.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 97

F.No.N-11013/4014/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Satish Kumar Yadav, Advocate
Sh. Harishankerji Yadav
Plot No.31 Royal State, Katangee Road, Kernerra
Jabalpur MP-480002

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.03.13 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 98

F.No.N-11013/4015/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Manish Pareek, Advocate
Sh. Mahesh Pareck
9 Anand bagh Civil Line Dewas MP-455001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.12.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 99

F.No. N-11013/4016/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Gyan Kaur Chhabra, Advocate
Sh. Harbans Singh Chhabra
26, Shalini Road Dewas Distt.Dewas MP-455001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 09.01.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 100

F.No.N-11013/4017/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ravendra Kumar Pathak, Advocate
Sh. Lt.Sh.Prabhu Dayal Pathak
bade Baba Ke Mandir Ke Pas Ward No.4 Seondha
Distt.Datia MP

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.01.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 101

F.No.N-11013/4018/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Suraj Yadav, Advocate
Sh. Sh.Ramnath Yadav
268/1, New No.296/1 Patnipura Indore Mp-
452001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.03.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 102

F.No. N-11013/4019/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Dayanand D.Menghani, Advocate
Sh. It.Sh. Dharm Dev Menghani
H.no.14 B  Sector-C, Sonagiri  Behind
E.S.I.Hospital Bhopal MP-462021

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.01.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 103

F.No. N-11013/4020/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sunil Kumar Sharma, Advocate
Sh. Balkrishna Sharma
A-117 Kamla nagar Kotra Sultanabad Bhopal
MP-462003

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,
time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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F.No.N-11013/4021/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ramkumar Sharma Purohit, Advocate
Sh. Shrinath Sharma
H.no.190, Purohit Sadan Galla Mandi Bhind
Moba MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,
time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 105

F.No. N-11013/4022/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Mrs.Rekha Agnihotri, Advocate
Sh. Yashwant Agnihotri
28-A, Indrapuri Colony, Sethi Nagar Ujjain MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 106

F.No. N-11013/4023/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Shambhu Prasad Soni, Advocate
Sh. Jagdish Prasad Soni
Ward No.1, Krishna Nagar Colony Amarpatan
Po.Amarpatan Distt.Satna MP-485775

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.03.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 107

F.No. N-11013/4024/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Dinesh Khandelwal, Advocate
Sh. Lt.Hajarilal Khandelwal
155 Kasushilyapuri Chitawad Road Indore MP-

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 108

F.No. N-11013/4025/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms.Premlata Sharma, Advocate
Sh. Lt.SH.N.K.Sharma
Sector-V H.No.21/16 Mahakal Vanijya Kendra
Ujjain MP

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 13.03.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 109

F.No. N-11013/4026/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Jaiveer Singh Gurjar, Advocate
Sh. Hari Gyan Singh Gurjar
K.K.Ampair Colony, Near Railway Crossing Ater
Road Bhind MP-477001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 110

F.No. N-11013/4027/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Dinesh Kumar Neriya, Advocate
Sh. Balmukund Neriya
Pawan Vihar 29, Rewabagh Dewas MP-455001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.04.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 111

F.No. N-11013/4028/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Farjana Khan, Advocate
Sh. Azad Patel
113-A, Sector-A Adarsh Nagar Dewas MP-
455001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 02.036.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 112

F.No. N-11013/4029/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Rajnedra Kumar Dubey, Advocate
Sh. Lt.SH.Jagdish Chandra
58/C, Kalani Bagh Dewas MP-455001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.03.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 113

F.No. N-11013/4030/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Giriraj Singh Thakur, Advocate
Sh. Badam Singh
Infornt Of New Telephone Exchange, Down Old
Rajgarh Datia MP-475661

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 01.08.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 114

F.No.N-11013/4031/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Yogesh Vyas, Advocate
Sh. Prakashchand Vyas
265 Gali No.3 Moti Bagla Dewas Mp-455001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.02.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 115

F.No. N-11013/4032/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Vivek Chakradhar, Advocate
Sh. Lt.Sh.Ambika Sharan Chakradhar
Ward No.12, Udaipura Tehsil Udaipura
Distt.Raisen MP-464770

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 07.05.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 116

F.No. N-11013/4033/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Narendra Singh Solanki, Advocate
Sh. Laxmansingh Solanki
34/3/1, Pandariba Ramghat Marg, Ujjain MP-
456006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 04.04.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 117

F.No. N-11013/4034/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Vishakha Gangwar, Advocate
Sh. Ramesh Singh Gangwar
Shankuntala Villa, 121, Nageshwar Dham Ujjain
MO-456006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.12.14 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 118

F.No. N-11013/4035/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Gyan Prakash Mishra, Advocate
Sh. Lt.Sh.JEG Prasad Mishra
J/10, Sant Asharam nagar Near Shree Krishna
Arcade Shopping Complex Bagsewaniya Bhopal
MP-462043

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 14.08.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 119

F.No. N-11013/4036/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Kailash Chandra Dueby, Advocate
Sh. Dwarka Prasad Dubey
Ganesh Chowk Harda Distt.Harda MP-461331

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.09.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 120

F.No. N-11013/4037/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Narendra Singh Rajpoot, Advocate
Sh. Sarnam Singh Rajpoot
Richhra Fatak Shivgir Marg, Datia Distt.Datia
MP-475661

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 01.10.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 121

F.No. N-11013/4038/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sureshchandra Ved, Advocate
Sh. Fakirchand Ved
8, Swasthya Parisar Kalector Office ke Samne
Malhar Smriti Mandir Ke Pass Dewas Distt. MP-
455001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,
time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 122

F.No. N-11013/4039/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Jai Singh Chouhan, Advocate
Sh. Antar Singh Ji Chouhan
Village = Kankriya  Bordia, Tehsil  Hatod
Distt.Indore MP-453211

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.10.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 123

F.No. N-11013/4040/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Shiv Shankar Singh, Advocate
Sh. Lt.Sh.Hari Shankar Singh
49N-2, Habibganj BHEL, Bhopal MNP-462024

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 06.10.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 124

F.No. N-11013/4041/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. R.L.Manoj, Advocate
Sh. Lt.Sh. B.L.Manoj
EE-132, DD.Nagar Bhind Road, Gwalior MP-
474006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Nil for appointment as Notary, you are
requested to present yourself before the Interview Board for an interview at the date,

time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 125

F.No. N-11013/4042/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ramsewak Sharma, Advocate
Sh. Lt.Sh.Yogiram Sharma
Bada Gaon Choraha Murar Gwalior MP-474006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.09.15 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 126

F.No. N-11013/4043/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ved Prakash Adhaulia, Advocate
Sh. Brij Behari Lal Adhaulia
D-~34, Prabha Brij Dayanand Marg Kachnar City
Vijay Nagar Jabalpur MP-482002

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 06.01.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 127

F.No. N-11013/4044/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. Kavita Saxena, Advocate
Sh. vijay sanker saxena
78 C SECTOR462022 INDRAPURI RAISEN ROAD
BHEL BHOPAL MP-462022

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 23.01.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 128

F.No. N-11013/4045/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ramlakhan Khatik, Advocate
Sh. Pyare Lal Pathak
Civil Court Martand Ganj Beohari Shahdol MP-
484774

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.03.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 129

F.No. N-11013/4046/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ajay Singh, Advocate
Sh. Lt. Sh. Anand Pal Singh
3, New Johari Colony Bawan Payga Nai Sadak
Lashkar Gwalior MP-474001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 31.03.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 130

F.No. N-11013/4047/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. Kalpana Jain Gohil, Advocate
Sh. Arun Gohil
B-12, Sangam Colony Padamnabh Nagar, Near
B.T.R. Bhavan Bhopal MP-462023

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.03.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 131

F.No. N-11013/4048/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. Pratibha Mishra, Advocate
Sh. Laxman Mishra
H.No.1025, Mansarovar Colony  Adhartal
Jabalpur MP-482004

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.03.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 132

F.No. N-11013/4049/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Surendra Kumar Khare, Advocate
Sh. Lt.sh. G.P.Khare
H.No.1538/8A, Nav Nivesh Colony Near anesh
Park Ganga Nagar Garha jabalpur MP-482003

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 31.03.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 133

F.No. N-11013/4050/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. Mamta Dubey, Advocate
Sh. Lt.S.N.Dubey
H.No0.219 Tulsi Mohalla Bai Ka Bagicha Jabalpur
MP-482001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 31.03.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 134

F.No.N-11013/4051/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. K.C.Vanaj Rao, Advocate
Sh. K.A.V. Chalpati Rao
2189, Bharat Colony Ratan Nagar Lic Jabalpur
MP-482002

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 02.04.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 135

F.No. N-11013/4052/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sanjay Gaykwad, Advocate
Sh. Laxman Rao Gaykwad
78, New Vikas Nagar Near Nehru Nagar Indore
MP-452001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 13.04.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 136

F.No. N-11013/4053/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Deepak Jaiswal, Advocate
Sh. Lt. Shri Kailash Jaiswal
701 Kailash Kuti Bhagirathpura, Indore MP-
452001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 08.04.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 137

F.No. N-11013/4054/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. SUJAN SINGH RATHOR, Advocate
Sh. MOR SINGH RATHOR
RAM NAGAR JASWADI ROAD KHANDWA EAST
NIMAR MP-450001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 13.04.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 138

F.No. N-11013/4055/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Dhananjay Shende, Advocate
Sh. Lt. Sh.T.S Shende
15-C, Adarsh Nagar, Dewas MP~455001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 13.04.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 139

F.No. N-11013/4056/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. GIRISH CHAND TIWARI, Advocate
Sh. BABOOLAL TIWARI
NAYAN KUTIR BHANDARIYA ROAD ASWASTHI
CHOWK KHANDWA East Minar MP~-450001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 14.04.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 140

F.No. N-11013/4057/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ajay Kumar Tiwari, Advocate
Sh. Moolshankar Tiwari
13 Gadiadda Juni Indore MP-452001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 13.04.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 141

F.No. N-11013/4058/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. VIRENDRA TUWANI, Advocate
Sh. BABULAL JI TUWANI
SHEELA SHADAN NADAN ROAD ICHHAWAR
TEH ICHHAWAR SEHORE MP-466115

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 14.04.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 142

F.No. N-11013/4059/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Surendra Singh Rathor, Advocate
Sh. kalu Singh Rathor
Talwada Bujurg Distt.Barwani MP-451556

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.04.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 143

F.No. N-11013/4060/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. DEEPAK SONI, Advocate
Sh. GAJANAND SONI
AASHADHAM COLONY MANGRUL
ROADKHARGONE MP-451001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.04.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 144

F.No.N-11013/4061/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sheikh Mujeeb Urrehman Qureshee, Advocate
Sh. Abdul Aziz Qureshee
47, Indira Colony Ward No.5, Rajgarah
Distt.Rajgarh Biaora MP-465661

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 11.06.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 145

F.No. Ram Pramod Dwivedi
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Manoj Kumar Dwivedi, Advocate
Sh. By Pass Road Manpur umaria MP-484665
933/1997 Dt.27.07.97

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date Manpur for appointment as Notary, you
are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 146

F.No. N-11013/4063/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Anil Kumar Soni, Advocate
Sh. Late Sh. K.C. Soni
Plot No. B2 B Sector Commercial Vidhya Nagar
Hoshangabad Road Bhopal MP-462026

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 31.07.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 147

F.No. N-11013/4064/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. SUBHASH KUMAR KUSHWAHA, Advocate
Sh. JAMNA PRASAD KUSHWAH
63-64 SHRIRAM NAGAR CHHOTA BANGARDA
ROAD Indore MP-452005

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 05.09.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 148

F.No. N-11013/4065/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms.Hemlata Choudhary, Advocate
Sh. Gorelal Choudhary
337 dwarka nagar infront of mayur kala mandir
kanchghar chowk JABALPUR MP-482001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 31.11.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 149

F.No. N-11013/4066/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Jitendra Sen, Advocate
Sh. Govderdan Lal Sen
2, Surajpole, Khilchipur, Dist. Rajgarh, Madhya
Pradesh ~ 465 679

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 14.12.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 150

F.No. N-11013/4067/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Zulfakar Uddin Qureshi, Advocate
Sh. Abbas Ali
52/1 Manhal Nath Path Barnagar Distt.Ujjain
MP-456771

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.12.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 151

F.No. N-11013/4068/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. LAXMAN SINGH PATEL, Advocate
Sh. AMSINGH
68/2 RAVI SHANKAR NAGAR UJJAIN MP-
456001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 17.12.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 152

F.No. N-11013/4069/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. DIWAKAR GUPTA, Advocate
Sh. Lt. KEDAR NATH GUPTA
H.NO. 614 MANEGAON CHAMPANAGAR POST
OFFICE WESTLAND KHAMARIA JABALPUR MP-
482005

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 23.12.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 153

F.No. N-11013/4070/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. RASHMI SHARMA, Advocate
Sh. Lt. MAHESH SHARMA
NEAR CIVIL HOSPITAL HARDA MP-461331

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 28.12.16 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 154

F.No.N-11013/4071/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. LOKAAISH SONI, Advocate
Sh. BABULAL SONI
197 LIG II INDIRA NAGAR AGAR ROAD UJJAIN
MP-456010

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 28.01.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 155

F.No.N-11013/4072/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Basant Khatri, Advocate
Sh. Mohan Lal Ji Khatri
36-38 Gurukripla Colony, Deplapur Road Betma,
Teh. Depalpur, Indore MP-453001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 03.04.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY
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Sr.No. 156

F.No.N-11013/4073/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. PREETI THAKUR, Advocate
Sh. SHANKER SINGH THAKUR
99 ARYA SAMAJ MARG, BAHADUR GAN]
UJJAIN MP-456001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 04.05.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 157

F.No. N-11013/4074/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. DR. SURENDRA KUMAR SHARMA, Advocate
Sh. Lt.Sh. BABAU LAL SHARMA
49 GANESH PURA, MAKSI ROAD, Ujjain MP-
456010

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.04.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 158

F.No. N-11013/4075/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. HAMENDRA NATH TIWARI, Advocate
Sh. DR. RATNESHWAR NATH TIWARI
20 MAKSI ROAD, KALIDAS MARG, FREEGAN],
Ujjain MP-456010

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 18.07.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 159

F.No.N-11013/4076/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. SAGAR SWAROOP RAWAT, Advocate
Sh. SHYAM SWAROOQOP RAWAT
GALLA MANDI NEAR MANASH BHAVAN,
RAMLEELA MAIDAN,  CHHATARPUR, MP-
471001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 03.09.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 160

F.No. N-11013/4077/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms.Ram Kumari Gupta, Advocate
Sh. Ashok Kumar Gupta
E-117/22, Shivaji Nagar Bhopal, MP-462016

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 31.12.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 161

F.No.N-11013/4078/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sukhendra kumar mishra, Advocate
Sh. Rewati Raman Mishra
Village Post Bachwai Raghuraj Nagar Satna, MP-
485001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.11.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 162

F.No. N-11013/4079/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. DHIRENDRA KUMAR NAYAK, Advocate
Sh. Keshav Das Nayak
Main Road, Garhimalehra, Chhattarpur, MP-
471411

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 20.12.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 163

F.No. N-11013/4080/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. VIJAY BAHADUR CHAUBEY, Advocate
Sh. BACHANU CHAUBEY
B-394, DUDHICHUA COLONY,SECTOR-B, PO -
DUDHICHUA SINGRAULI, MP-486888

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 04.01.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 164

F.No. N-11013/4081/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. UTTAM SAMAR, Advocate
Sh. L. .N SAMAR
37, VINEET KUNJ AKBARPUR, KOLAR ROAD
BHOPAL, MP-462042

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 12.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 165

F.No. N-11013/4082/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. HEMENDRA TIWARI, Advocate
Sh. N. K. TTWARI
EM 352, NEHRU NAGAR BHOPAL, MP-462003

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.04.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 166

F.No. N-11013/4083/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. MOHAMMAD MAQSOOD KHAN, Advocate
Sh. ABDUL AZIZ KHAN
F-6, ANAND COLONY, Ratlam MP-457001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.01.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 167

F.No. N-11013/4084/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Anand Khatke, Advocate
Sh. Omprakash Khatke
60/6 Pardeshipura Indore, MP-452003

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.02.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 168

F.No. N-11013/4085/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. LAXHMAN SINGH PATEL, Advocate
Sh. RAM SINGH PATEL
68/2 RAVISHANKAR NAGAR, UJJAIN, MP-
456001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.04.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 169

F.No. N-11013/4086/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. HARISH CHANDRA BHARGAVA, Advocate
Sh. K.D.BHARGAVA
& TULSI VIHAR COLONY, SEWA NAGAR,
GWALIOR, MP-474003

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.04.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 170

F.No. N-11013/4087/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Umesh Kumar Jain, Advocate
Sh. Deshbhooshan Jain
Old High Court Line Khubi Ki Bazariya Lashkar
GWALIOR MP-474009

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 05.05.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 171

F.No. N-11013/4088/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sandeep Singh Kushwah, Advocate
Sh. Lt.Sh. Surendra Singh
27-28 nemi nagar (ora Park), maxi road, Ujjain
MP-456010

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 02.06.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 172

F.No. N-11013/4089/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ramashankar Bharti, Advocate
Sh. Lalsa Prasad Bharti
H.No. 58 Bijli Colony, Anand Nagar, Raisen
Road Bhopal, MP-462022

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 01.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 173

F.No. N-11013/4090/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Prashant Bhargava, Advocate
Sh. Ramnath Bhargava
Gandhi Chowk, Vivekanand Ward Multai, MP-
460661

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.07.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 174

F.No. N-11013/4091/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. RAMBILAS RAJPUT, Advocate
Sh. BHARAT SINGH RAJPUT
H.No0.9192, LAXMIPURI COLONY INDRAPRATH
HUZUR, Bhopal MP-462001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 01.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 175

F.No. N-11013/4092/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Sanjay Singh Raghuvanshi, Advocate
Sh. Shivsingh Raghuvanshi
gandhi marg ward 8 Rajgarh DHAR, MP-454116

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 03.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 176

F.No. N-11013/4093/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. ANIL TRIPATHI, Advocate
Sh. RAMESH CHANDRA TRIPATHI
MUDIAN KA KUWA BHADHAUR GI KI HAWELE
KE PASS DATIA, MP-475661

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 03.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 177

F.No. N-11013/4094/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. YOGESH SHARMA, Advocate
Sh. ABHIMANU SHARMA
M-2-124 VYAS NAGAR NEAR RISHI NAGAR
UJJAIN MP-456010

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 14.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 178

F.No. N-11013/4095/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. TRILOK SHANKAR, Advocate
Sh. MOHAN SINGH
163 MAYUR NAGAR THATIPUR GWALIOR MP-
474011

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.07.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 179

F.No. N-11013/4096/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. ARUN BAJPAI, Advocate
Sh. Late Shri Brij Kishore Bajpai
ward no. 40, Lashkar Bhoore baba ki basti chatri
mandi GWALIOR MP-474001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 180

F.No. N-11013/4097/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. SHIV PRASAD DALODRIA, Advocate
Sh. Late Shri Prem Narayan
In front of New Collectorate Mechrotra
Compound Englishpura, Sehore MP~-466001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 20.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 181

F.No. N-11013/4098/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. KARAN SINGH, Advocate
Sh. Late Shri Babu Singh
Nimbalkar ki goth No.2 Kampoo Lashkar Gwalior
MP-474001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 182

F.No. N-11013/4099/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. RAM SEWAK SHARMA, Advocate
Sh. BHOGI RAM SHARMA
BADAGAON CHOURAHA OPPOSITE ARMY
PUBLIC SCHOOL GATE NO. 2 MORAR GWALIOR
MP-474007

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 183

F.No. N-11013/4100/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. chandra shekhar deshpande, Advocate
Sh. Gajanan Moreshwar Deshpande
c-12 flat no-303 Narayan nagar hosangabad
road BHOPAL MP-462026

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 27.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 184

F.No.N-11013/4101/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Suresh Narayan Saxena, Advocate
Sh. Shiv Narayan Saxena
16,Behind Jaiswal Dharamshala Ghoda Nikkas
BHOPAL MP-462001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 27.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 185

F.No.N-11013/4102/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms.Nimisha Pathak, Advocate
Sh. Ram Pathak
Pathak Bhawan Brij Vihar Colony Nai sadak
lashkar GWALIOR MP-474001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 186

F.No.N-11013/4103/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. SANJAY GOYAL, Advocate
Sh. LAXMI NARAYAN GOYAL
93, MAHAKAL MARG UJJAIN Mp-456001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 187

F.No.N-11013/4104/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. Precta Upadhyay, Advocate
Sh. Rishikesh Bohare
201, A.S.Apartment Hemsingh Ki Pared, Laskar
Gwalior MP-474001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 188

F.No.N-11013/4105/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. RAKESH KUMAR DIXIT, Advocate
Sh. RAMKRIPAL DIXIT
VIDHYARTHI MARGWARD NO 13 NEAR
SANKAT MOCHAN CHHATARPUR MP-471001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 189

F.No.N-11013/4106/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. RAJEEV SINGH TOMAR, Advocate
Sh. RAMAWATAR SINGH TOMAR
MIG 71 DARPAN COLONY AATH DUKANO KE
PASS THATIPUR GWALIOR MP-474011

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 190

F.No.N-11013/4107/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. MAHESH KUMAR DIXIT, Advocate
Sh. MADAN MOHAN DIXIT
ASHIRVAD COMPLEX MAU GATE CHHATARPUR
MP-471001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 191

F.No.N-11013/4108/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. DEEPENDRA SINGH TOMAR, Advocate
Sh. DAULAT SINGH TOMAR
SHIVAJT NAGAR AMKHOO NEAR PANI KI TANKI
KAMPOO LASHKAR GWALIOR MP-474001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 192

F.No.N-11013/4109/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Rajendra kumar gupta, Advocate
Sh. RAM GOPAL GUPTA
WARD NO 2 VISHWANATH COLONY
CHHATARPUR, MP-471001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 193

F.No.N-11013/4110/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Asharam tripathi, Advocate
Sh. KRISHNA KUMAR TRIPATHI
CHHUIKHADAN NEAR RAJNANDANIPURAM
SATAI ROAD CHHATARPUR MP-471001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 194

F.No.N-11013/4111/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms.MEENA JADON, Advocate
Sh. ASHOK SINGH JADON
1-5 NEW COLONY BIRLA NAGAR GWALIOR
MP-474004

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 28.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 195

F.No.N-11013/4112/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. ASHOK SINGH JADON, Advocate
Sh. RADHA KRISHAN SINGH JADON
1-5 NEW COLONY BIRLA NAGAR GWALIOR
MP-474004

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 196

F.No.N-11013/4113/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. GHANSHYAM GUPTA, Advocate
Sh. RAMKARAN GUPTA
258 SANWARIYA NAGARCHHOTA BANGARDA
ROAD KILA MAIDAN INDORE MP-452006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 27.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 197

F.No.N-11013/4114/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. MUQTAZA ALI SIDDIQUI, Advocate
Sh. MUJATABA ALI SIDDIQUI
20, MEER SAHAB KI HAVELI RAM PRASAD
BHARGAV MARG UJJAIN MP-456001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 198

F.No.N-11013/4115/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Chandrakant Tripathi, Advocate
Sh. P N Tripathi
6-31 Tripathi Sadan Shahid Colony Biaora
RAJGARH MP-465674

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 28.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 199

F.No.N-11013/4116/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Adarsh Tiwari, Advocate
Sh. NAGENDRA TIWARI
71 A SANGAM NAGAR SCHEME NO 51 INDORE
MP-452006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 200

F.No.N-11013/4117/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. kamal malviya, Advocate
Sh. GANPAT LAL MALVIYA
139 BY 3 OJHA COLONY NAGDA UJJAIN MP-
456335

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 28.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 201

F.No.N-11013/4118/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. RAJESH KUMAR CHANDRASEN JAIN, Advocate
Sh. R.K. JAIN
16 SHRI SADAN RAJASWA COLONY RATLAM
MP-457001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 28.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 202

F.No.N-11013/4119/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. CHANDMAL RATHORE, Advocate
Sh. KESHURAM
VILL PO PAHEDA TEH MALHARGARH
MANDSAUR MP-458339

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 203

F.No. N-11013/4120/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. SHIVRAJ SINGH JAT, Advocate
Sh. UDAY BHAN SINGH JAT
NEAR PINK MARRIAGE HOUSE UNAO ROAD
DATIA MP-475661

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 204

F.No.N-11013/4121/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms. Beena Mishra, Advocate
Sh. vivek kumar mishra
GALI NO 3 RAMNAGAR SHAKKAR CHAUK NAKA
CHANDRA BADNI LASHKAR GWALIOR MP-
474009

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 205

F.No.N-11013/4122/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Devanand chouhan, Advocate
Sh. Ramchandra ji chouhan
14 hathi khana jaora RATLAM MP-457226

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 206

F.No.N-11013/4123/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. SHYAM BABU SHARMA, Advocate
Sh. RAM CHANDRA SHARMA
NEAR OLD HIGH COURT KHUBI KI BAZARIA
LASHKAR GWALIOR MP-474001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 207

F.No.N-11013/4124/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. DEVENDRA SINGH YADAV, Advocate
Sh. RAM DAYAL SINGH
NEW GRASIM VIHAR COLONY GALI NO4 CHAR
SAHAR KA NAKA HAZEERA GWALIOR MP-
474007

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 208

F.No.N-11013/4125/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. PANKAJ JAISWAL, Advocate
Sh. KAILASH JAISWAL
701,BHAGIRATHPURA INDORE MP-452001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 209

F.No.N-11013/4126/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. DINESH PANDEY, Advocate
Sh. BALKRISHNA PANDEY
13,GADI ADDA INDORE MP-452001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 29.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 210

F.No.N-11013/4127/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. ISHRAQUI SIDDIQUI, Advocate
Sh. ashfaqui siddiqui
4-2, dadabhai noroji marg near badshsh
apartment, Ujjain MP-456001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 211

F.No.N-11013/4128/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms.ANURADHA NAGAR, Advocate
Sh. Dwarkadas nagar
M OBLIQUE 3 KITYANI COLONY SANJEET ROAD
MANDSAUR MP-458001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 212

F.No.N-11013/4129/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. NARESH KUMAR DUBEY, Advocate
Sh. HARI NARAYAN DUBEY
47 NEW CHANDRA NAGAR, BEHIND GDA
OFFICE PHOOL BAG LASHKAR GWALIOR MP-
474002

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 213

F.No.N-11013/4130/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms.NITI ACHARYA, Advocate
Sh. SANJEEV SONI
21, DASHERA MAINDAIN UJJAIN MP-456006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 214

F.No.N-11013/4131/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. AMIT KUMAR GOYAL, Advocate
Sh. SHANKAR LAL GOYAL
172 VALLABH NAGAR OPPOSITE SETHI NAGAR
UJJAIN MP-456010

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 31.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 215

F.No.N-11013/4132/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. DHIRAJ TIWARI, Advocate
Sh. VISHAMBHAR DAYAL TIWARI
GOKUL DHAM BAHARA PANDIT SANTAR
MORAR GWALIOR MP-474006

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 216

F.No.N-11013/4133/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Dilip kumar Potbhare, Advocate
Sh. Raghunath Rao Potbhare
MIG-12 BY 17, L.P.BhargavNagar UJJAIN MP-
456010

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 31.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 217

F.No.N-11013/4134/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. GOPAL KRISHNA SHARMA, Advocate
Sh. RAM KRISHNA SHARMA
BALAJI PHOTO STATE NARAYAN NIWAS OLD
HIGH COURT GATEKHUBI KI BAZARIYA
LASHKAR GWALIOR MP-474001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 218

F.No.N-11013/4135/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 14t Sep, 2018

To
Sh./Ms. Ms.KRISHNA KHANDELWAL, Advocate
Sh. DINESH KHANDELWAL
155,KOSHALIYA PURI CHITAWAD ROAD
INDORE MP-452001

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 30.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proo